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MINISTRY OF AGRICULTURE
(Department of Agriculture and Co-operation)
NOTIFICATION
New Delhi, the 11th November, 2014

G.S. R. T90E).—In exercise of the powers conferred by sub-clause (ii} of clause (g) of Section 3 of the
Insecticides Act, 1968 (46 of 1968), the Central Government, after consultation with the Central Insecticides Board.
hereby makes the following further amendments in the Schedule to the said Act, namely:-

In the said Act, in the Schedule, after the existing entries, the following entries shall be inserted, namety:-

“Ipfencarbazoné 1-(2,4-Dichorophenyl}-N-(2,4-diflucrophenyl)-1,5-dihydro-N-(1-
methyethyl)-5-0x0-4H-1,2,4-tiazole-4-carbxoamide

Fluthiacetmethyl Methyl [2-chloro-4-fluoro-5-(5,6,7,8-tetrahydro-3-oxo-1H.3H [1,3,4]
thiadiazdeolo [3,4-a]pyrifazin- 1-ylideneamino] phenythio ] acetate

Afidopyropen [(35,4R,4aR, 68,6aS8,12R, 12a8§,12b8§)-3-
{cyclopropylcarbonyloxy)-1,2,3,4,4a,5,6,6a,12a,12b-decahydro-6,12-
dihydroxy-4,6a, | 2b-trimethyl-11-0x0-9-(3-pyridy)-1 1 H. 12H-

Ry o o |

benzo{flpyranc(4,3-b] chromen-4-yi] methyi cyclopropanecarboxyiate

[sopyrazam 3-(difluoromethyl)-1-methyl-N-[1,2,3,4-tetrahydro-9-(1-methylethyl)-1,4-
methanonaphthalen-5-yl]- | H-pyrazole-4-carboxamide

Sedaxane Mixture of 2 -cis-isomers 2° —[(IRS,2RS)-1,1’-bicycloprop-2-yl}-3-
(difluoromethyl)- 1-methylpyrazole2’-[{ 1RS,28R)- 1,1 *-bicycloprop-2-1]-3-
{Diflucromethyl)-1-methylpyrazole-4-carboxanilide

Solatenol N-[(1RS,4SR)-9-(Dichloromethylidene)-1,2,3 4-tetrahydro-1,4-
methanonaphthalen-5-yl]}-3-{difluoromethyl)-1-methy!-1H-pyrazole-4-
carboxamide

O-ethyl 5-( l-methylpropyl}(2-oxo-3-thiazolidinyl)Phosphonothioate

Fosthiazate
Halauxifenmethyt 2-pyridinecarboxylic acid, 4-amino-3-chlore-2-fluoro-3-  methoxyphenyi),
methyl ester
Matrine (7a8,13aR,13bR, 13¢8)-dodecahydro-1H,5H, 10-H
Dipyrido[2,1-£:3°.2°,1'-j][ 1,6]naphthyridin-10-one
2-phenylphenol Biphenyl-2-ol
Poly-D-glucosamine Poly~(1,4)-2-amino-2-deoxy-B-D-Glucan
Polyoxin (Polyoxin-B,

Polyoxin-D,Polyoxin-AL) 5-(2-amino-5-O-carbamoyl-2-deoxy-L-xylonamido)-1,(5- dideoxy-1-(1,2,3,4-
tetrahydro-5-hydroxymethyl-2,4-dioxopyrimidin- 1-yl-B-D-allofuranuronic
acid)

Polyoxorim 5-(2-amino-5-O-carbamoyl-2-deoxy-L-xylonamido)-1-(5-  carboxy-1,2,3,4-

tetrahydro-2,4-dioxopyrimidin-1-yl)-1,5-dideoxy-B-D-allofuranurenic acid™.
[F. No. 19-9/2008-PP-I Vol. If]
UTPAL KUMAR SINGH, Jt. Secy.

Note.: The Principal notification was published in the Gazette of India, Extraordinary, Part I1, Section 3, Sub-section (i)
vide number G.S5.R 9(E), dated the 9th January, 1974 and subsequently amended vide the following :-
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G.S.R. 823(E), dated the 28th September, 1976,
G.S.R. 200(E), dated the 29th March, 1978,
G.S.R. 574(E), dated the 6th October, 1979,
G.S.R. 32(E), dated the 12th February, 1980,
G.S.R. 501(E), dated the 17th July, 1982,
G.S.R. 500(E), dated the 18th June, 1985,
G.S.R. 839(E), dated the 14th November, 1985,
G.S.R. 31(E), dated the 15th January, 1987,

9. G.S.R. 511{E), dated the 22nd May, 1987,

10. G.S.R. 858(E), dated the 1‘2th August, 1988,
11. G.S.R. 13(E), dated the 5th January, 1990,

12. G.S.R. 987(E), dated the 20th December, 1990,
13, G.S.R. 576(E), dated the 26th August, 1993,

14. . G.8.R. 577(E), dated the 26th August, 1993,

13. G.S.R. 730(E), dated the 30th October, 1993,
16. G.S.R. 1(E), dated the 3rd January, 1996,

17. G.5.R. 538(E), dated the 21st November, 1996,
18. G.S.R. 621(E), dated the 27th October, 1997,
19. G.5.R. 224(E), dated the 26th March, 1999,
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20, G S R_A77(F), dated the 28th September. 1999,
21 G.8.R. 868(E), dated the 15th November, 2000,
22, G.8.R. 09(E), dated ihe 5th February, 2001,

23 G.S.R. 181(E), dated the 13th March, 2001,

24, G.S.R. 291(E), dated the 19th April, 2002,

25, G.S.R. 772(E), dated the 18th November, 2002,
26. G.5.R. 523(E), dated the 3rd July, 2003,

27. G.S.R. 378(E), dated the 24th June, 2004,

28. G.5.R. 744(E), dated the 16th November, 2004,
29. G.S.R. 198(E), dated the 31st March, 2003,

30. G.S.R. 651(E), dated the 31st October, 2005,
31, G.S.R. 51(E), dated the 6th February, 2006,

32, G.S.R. 683(E), dated the 31st October, 2006,
33 G.S.R. 631(E), dated the 28th September, 2007,
34, G.8.R. 650(E), dated the 11th September, 2008,
35. G.S.R. 799(E), dated the 19th November, 2008,
36. G.S.R. 384(E). dated the 4th June, 2009,

37. G.5.R. 5(E), dated the 5th January, 2010,

38. G.S.R. 316(E), dated the 13th April, 2010,

39, G.S.R. 764(E), dated the 15th September, 2010,
40. G.S.R. 400(E), dated the 25th May, 2011,

41, G.S.R. 908(E), dated the 29th December, 2011,
42. G.S.R. 380 (E), dated the 24th May, 2012,

43, G.S.R. i1l {E), dated the 20th February, 2013,
44, G.S.R. 446 (E), dated the 28th June, 2013, and
45. G.S.R. 313(E), dated the 6th May, 2¢14.
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